IN THE HIGH COURT OF

ORISSA, CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :07-10-2025
Date 04.10.2025

Order
COURT
ABLAPL- Dtd. (Seat
1 [81844/2025/04.10.2025 N0 5,5 BK SETHI c.o. NO 2025-10- No-)
17
01
Order
COURT
ABLAPL- Dtd. (Seat
2 |81845/2025|04.10.2025 11255/2025 BK SETHI c.o. NO. 1 0o5_10- No-)
17
01
Order
COURT
ABLAPL- Dtd. (Seat
3 [81846/2025(04.10.2025 [0 ", oo [BK SETHI c.o. NO. | goe_10- No-)
17
01
Order
COURT
CRLMC- Dtd. CRIMINAL |(Seat
4 181847/2025|04.10.2025 4085,2025 HS PAIKRAYA [C.O. Tg. 2025-11- |MIsc No-1)
10
Order
COURT
ABLAPL- Dtd. (Seat
5 [81848/2025(04.10.2025 |70 oo |J KAMILA c.o. NO. i oe_io- No-1)
17
01
Order
COURT
ABLAPL- Dtd. (Seat
6 [81849/2025|04.10.2025 [ 0", 0,5 N SAHOO c.o. NO. o 10- No-1)
17
01
ABLAPL- COURT giier (eat
7 81850/2025(04.10.2025 11401/2025 K BEHERA C.0. NO. 2025-10- BAIL-1 No-
17 14)
01
N COURT giger (Seat
8 |81851/202504.10.2025 11398/2025 PR MOHANTY  |C.O. NO. 2025-10- No-
17 14)
01
N COURT giger (Seat
9 |81852/2025/04.10.2025 U0 oo |J KAMITA c.0. NO. ol qo- No-
17 14)
01
ABLAPL- COURT gijer (Seat
10 |81853/202504.10.2025 11384/2025 PK DALAI c.o. NO. 5025-10- No-
17 01 14)




Order

COURT (Seat
ABLAPL- Dtd.
11 [81854/2025/04.10.2025 |[77oo" o |A DAS NO.  |ooni 1qo No-
17 14)
01
- - COURT gijer (Seat
12 [81856/2025(04.10.2025 g0 00 bt R No-
17 14)
23
Order WRIT
COURT (Seat
WP (C) - JADUNATH Dtd. BRANCH ©
13 |81857/2025/04.10.2025 159967 /2025 [pRADHAN 19+ 2025-09- | (DIVISION Tfo)
26 BENCH-2)
Order WRIT
COURT (Seat
WP (C) - JADUNATH Dtd. BRANCH ©
14 [81858/202504.10.2025  155985/2025 |pRADHAN 19+ |2025-09- | (DIVISION ng)
26 BENCH-2)
Order
COURT (Seat
WP (C) - JADUNATH Dtd. WRIT ©
15 181859/2025104.10.2025 1,557 /5005 PRADHAN NO.  1025-09- |BrRANCH-2 N©°
17 34)
26
Order
COURT (Seat
WP (C) - JADUNATH Dtd. ©
16 [81860/2025(04.10.2025 |00 0 ) oo |ooanin T No
17 34)
26
Order
COURT (Seat
WP (C) - JADUNATH Dtd. WRIT ©
17 181861/2025104.10.2025 |, 956 /5055 PRADHAN NO.  15025-09- |BRaNcH-2 [NO
17 34)
26
Order
COURT
ABLAPL- Dtd. B (Seat
18 [81862/2025(04.10.2025 (700 0 . [B. S. SWAIN NO. |05l io. [BRIL-1 Nod)
17
01
Order
COURT
CRLMC- TUKUNA KUMAR Dtd. (Seat
19 181863/2025104.10.2025 |/ heq 5055 MTSHRA TS' 2025-10- No-4)
01
Order
COURT
ABLAPL- Dtd. (Seat
20 [81864/2025/04.10.2025 )00 |H. K. PATRA NO. | oo 1o- Nooz)
17
01
Order
COURT
ABLAPL- BISWARANJAN Dtd. (Seat
21 [81865/2025104.10.2025 1) 1399/5025 |paLar 19+ 2025-10- No-4)
01
Order
COURT
ABLAPL- Dtd. (Seat
22 [81866/2025|04.10.2025 |17 g5 " oo [DILLIP SAMAL NO. |05l 1oe Noed)
17
01
Order
COURT
ABLAPL- SAROJ KUMAR Dtd. (Seat
23 |81867/2025(04.10.2025 |7 s TS. 09510~ Nod)
01
ABLAPL— COURT |Order (Seat
24 |81868/2025(04.10.2025 |7 00 |SARAT DASH NO.  |Dtd. BATL-1 No-
17 2025-10- 13)




01

ABLAPL- COURT giger (Seat
25 [81869/202504.10.2025 |7, o0 |SARAT DASH NO. | oo 1o- No-
17 13)
01
Order
COURT (Seat
WP (C) - HRUDANANDA Dtd. ©
26 |81870/2025/04.10.2025 1) 051 /5025 MOHAPATRA NO. 15025-09- No
17 13)
24
Order
COURT (Seat
WP (C) - HRUDANANDA Dtd. WRIT ©
27 [81871/2025/04.10.2025 |10 /2025 |MOHAPATRA NO.  15025-09- |BrRANCH-4 N©
17 19)
24
Order
COURT MISC.
28 [81873/2025(04.10.2025 [ACA~ S K SAHOO No. |Ptd- appEar | (Seat
103/2011 2025-09- No-1)
17 SEC.
25
Order
COURT MISC.
29 [81874/2025(04.10.2025 |[NACA~ S D JENA No. |Ptd- APPEAL (Seat
947/2015 2025-09- No-4)
17 SEC.
25
Order
COURT MISC.
MACA- M/S.PRABASH Dtd. (Seat
30 [81875/2025(04.10.2025 [g,0t0 Lo T NO. | 0i g |BPPEAL | 5F0
17 SEC.
25
Order
COURT MISC.
31 [81877/2025(04.10.2025 |[MACA~ D PRADHAN No. |Ptd- APPEAL (Seat
451/2004 2025-09- No-1)
17 SEC.
25
Order
COURT
CONTC- D. K. Dtd. (Seat
32 181880/2025/04.10.2025 | /heg 9005 |MOHANTY TS’ 2025-09- No-1)
26
Order
COURT
CONTC- D. K. Dtd. (Seat
33 |81881/2025104.10.2025 /0 /1 /5005 MOHANTY TS‘ 2025-09- No-1)
26
Order
COURT
CONTC- D. K. Dtd. (Seat
34 |81882/2025104.10.2025 /505 5005 MOHANTY TS’ 2025-09- No-1)
26
Order
COURT
CONTC- D. K. Dtd. (Seat
35 81883/2025/04.10.2025 ) o0 0025 |MOHANTY TS’ 2025-09- No-1)
26
Order
36 [81885/2025(04.10.2025 |ROBT M. BEHERA ESURT Dtd. (Seat
Y 485/2025 : * |2025-09- No-1)
12
26
Order
COURT
WP (C) - Dtd. WRIT (Seat
37 [81886/202504.10.2025 |30 200 |3 SAHOO Tg. 2095-09- |BRANCH-1 |Noo1)
26
RSA- COURT |Order SECOND (Seat
38 [81887/202504.10.2025 | 500 R. K. BEHERA o loea ApPEAL  |Nood)




12 2025-09-
26
WP (C) - COURT giger WRIT (Seat
39 |81888/2025/04.10.2025 27674/2025 |7 SRHOO C. NO. | oos_09- |mrancH-g [No-
12 29)
26
Order
COURT
RSA- Dtd. SECOND (Seat
40 /81890/2025|04.10.2025 84,2025 R. K. BEHERA C. Tg. 2025-11- |APPEAL No-4)
24
Order
COURT
ABLAPL- Dtd. (Seat
41 /81891/2025(04.10.2025 114042025 HE BHOL C. NO.  |gos_1g- No—4)
12
01
Order
COURT
RSA- Dtd. SECOND (Seat
42 181892/2025(04.10.2025 18/2025 S. MURMU C. TS. 2025-11- |APPEAL No-4)
24
CMP- COURT giger (Seat
43 /81894/2025(04.10.2025 1350/2024 |S-MOHARANA [C. NO. 3| 0 e oo- No—4)
OLD
26
Order
COURT
ABLAPL- Dtd. (Seat
44 181895/2025(04.10.2025 11395/2005 MK MOHANTY  C. NO. 3| 0oe 1g- No—4)
OLD
01
Order
COURT
CRLMA- Dtd. (Seat
45 181896/2025(04.10.2025 130/2025 |HS PAIKRAYA C. NO. 3 | 0ot 10- No-4)
OLD
01
Order
46 181898/2025(04.10.2025 OB~ K. SAHOO c ESURg ptd. (Seat
i 40/2024 : : © ~12025-09- No-4)
OLD
26
Order
COURT
RVWPET- Dtd. (Seat
47 181899/2025/04.10.2025 123/2025 |S- K. NAYAK [C. NO. 3 | 0ot _go- No-4)
OLD
23
Order
COURT
CMP- ARUN KUMAR Dtd. (Seat
48 181900/2025(04.10.2025 551/2025 |3aTT C. NO. 3|, 0 e go- No—4)
OLD
23
Order
COURT
CMP- ARUN KUMAR Dtd. (Seat
49 [81901/2025/04.10.2025 551/2025 |JATT C. NO. 3 | 0ot _oo- No—4)
OLD
23
CMP- COURT giier (Seat
50 [81902/2025(04.10.2025 629/2025 [P+ K. MISHRA[C. NO. 3| 0 e go- No—4)
OLD
25
Order
COURT
WP (C) - Dtd. (Seat
51 |81903/2025/04.10.2025 16291/2025 T SWAIN C. NO. 3 | 0ot _oo- No—4)
OLD
24
52 |81905/2025(04.10.2025 |CMP- 'S. K. SAHOO |[C. ICOURT |Order |(Seat




629/2025 NO. 3 |Dtd. No-4)
OLD 2025-09-
25
Order
53 (81906/2025(04.10.2025 |"E(C)- T SWAIN ESURg Dtd. WRIT Iéi(fat
0 16220/2025 ~ 2 12025-09- |BRANCH-4
OLD 19)
24
Order
COURT
CONTC- Dtd. (Seat
54 [81907/2025(04.10.2025 | =" o |R. C. MUDULI NO. 3| 0 jo_ |CONTEMPT | =€
OLD
26
Order
COURT
CONTC- DIBAKAR Dtd. (Seat
55 81909/2025|104.10.2025 875/2025 SAMAL NO. 3 2025-09— No-8)
OLD
26
Order
COURT
CONTC- Dtd. (Seat
56 [81910/202504.10.2025 | oco”0 . |P.K.MOHANTY NO. 3 05s 0o Noes)
OLD
26
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
57 [81912/202504.10.2025 ) /00" M SETHI To. 6 19595-12- |BRANGH-3 gg)
31
Order
WP (C) - DEBTDUTTA COURT |Dtd (Seat
58 |81916/2025/04.10.2025 ) /06 5025 MOHAPATRA NO. 6 (2025-09- gg;
26
Order WRIT (Seat
WP (C) - DEBIDUTTA COURT |Dtd. BRANCH ©
59 |81917/2025/04.10.2025 1, 0/01 /5025 MOHAPATRA NO. 6 (2025-09- |(DIVISION ng)
26 BENCH-1)
Order
ABLAPL- COURT |Dtd. (Seat
60 [81918/2025|04.10.2025 [, 700 |SAMIR BARIK o, 6 looos 10 [BAIL-1 Noca)
01
Order
WP (C) - DEBIDUTTA COURT |Dtd. (Seat
61 [81919/2025/04.10.2025 |, )15 5025 |MOHAPATRA NO. 6 |2025-09- No-2)
26
Order
(Seat
ABLAPL- COURT |Dtd.
62 [81920/2025|04.10.2025 )20 " |SAMIR BARIK o, 6 looos_10- [BAIL-2 No-
16)
01
Order
COURT
ABLAPL- Dtd. (Seat
63 81921/2025|104.10.2025 11428/2025 P K ROUTRAY NO. 2025-11 BAIL-1 No-2)
17
17
ABLAPL- COURT giger (Seat
64 |81922/202504.10.2025 |{/c) 0, [P K ROUTRAY NO. |joge_qq. [BATL-2 No-
17 17)
17
Order
COURT (Seat
WP (C) - DEBIDUTTA Dtd. WRIT ©
65 |81923/2025|04.10.2025 |, 000 /2025 MOHAPATRA TS' 2025-09- [BRANCH-7 Tg)

26




Order

COURT (Seat
WP (C) - DEBIDUTTA Dtd.
66 (81924/2025(04.10.2025 |yo, 0000 S o NO. | 0%e oo No
17 10)
26
Order
COURT (Seat
WP (C) - DEBIDUTTA Dtd. ©
67 |81925/2025/04.10.2025 15 4)59/2025 MOHAPATRA NO- 12025-00- o
17 10)
26
Order
COURT (Seat
WP (C) - DEBIDUTTA Dtd. ©
68 [81927/2025(04.10.2025  |)o T 0o S ol NO.  |oo%e go. No
17 10)
26
Order WRIT
COURT (Seat
WP (C) - DEBIDUTTA Dtd. BRANCH ©
69 181928/202504.10.2025 |, 6395/2025 MOHAPATRA 19+ |2025-09- | (DIvISION Ti7)
26 BENCH-3)
Order
70 181929/202504.10.2025 |NELC)- G ROUT ESURT Dtd. WRIT éi?at
Y 27789/2025 * |2025-11- |BRANCH-6
20 36)
14
WP (C) - COURT giger giiECH (Seat
71 |81930/2025(04.10.2025 |, g0l", oo |S MORHARANA 28. 2025-11- | (DIVISTON Tf6>
14 BENCH-2)
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
72 |81932/2025(04.10.2025 |;oool" o IM K MOHANTY o, 6 bhozs-10- |banNcH-4 23)
22
S~ COURT giger (Seat
73 |81934/2025(04.10.2025 |, 021", |S P SAMANTA NO. ool i No-
20 37)
24
ABLAPL- COURT gijer (Seat
74 [81935/2025(04.10.2025 | /) 0 © |G JAYSINGH NO. ool o No-
17 37)
10
WP (C) - COURT giger giiECH (Seat
75 |81937/2025(04.10.2025 |,-o-0" o |B P TANGA 28. 2025-11- | (DTVISTON Tg;)
24 BENCH-2)
Wp (C) - COURT giier (Seat
76 |81938/2025(04.10.2025 [j-gol, o, |D SAMAL NO. | 05e_go- No-
20 109)
25
Order
77 181939/2025|04.10.2025 | ()~ D SAMAL ESURT ptd. WRIT éi?at
Y 17646/2025 * |2025-09- |BRANCH-6
20 16)
25
WP (C) - COURT giger (Seat
78 81940/2025(04.10.2025 [/ 0%, |D SAMAL NO. | 0%e oo No-
20 16)
25
COURT |Order
WP (C) - WRIT (Seat
79 81941/2025(04.10.2025 [/ " 0, |D SAMAL 28. 2825_09_ RRANCH-2 [Noo)




25

Order
COURT
WP (C) - Dtd. WRIT (Seat
80 (81942/202504.10.2025 |/-<o0” . |D SAMAL c.o. 28. 2025-09- |BRANCH-2 |Noo)
25
Order
81 (81943/202504.10.2025 |"C (%)~ D SAMAL co. o, PEe WRIT o
s 17850/2025 O " |2025-09- [BRANCH-5
20 32)
25
Order
COURT (Seat
WP (C) - ATMAJIT Dtd. WRIT ©
82 [81944/202504.10.2025  155514/2025 anmrTa pas (C-0 N9 |2025-09- |BrancH-7 MO
20 18)
26
Order WRIT
COURT (Seat
WP (C) - ATMAJIT Dtd. BRANCH ©
83 |81945/2025/04.10.2025 ;5,04 /2025 |wanmITH DAS (OO 28' 2025-09- |(DIVISION T;l)
26 BENCH-3)
Order WRIT
COURT (Seat
WP (C) - ATMAJIT Dtd. BRANCH ©
84 181946/2025104.10.2025  1,o 00 5005 ManmITH DAS |©°C° 28‘ 2025-09- |(DIVISION TEO)
26 BENCH-3)
WP (C) - COURT giier WRIT (Seat
85 (81947/202504.10.2025 | /oo o |S S PRADHAN |C.O. NO.  |Looe_0o- |mmanch-7 NO~
20 44)
24
Order
COURT (Seat
ABLAPL- SATYANARAYAN Dtd.
86 (81948/202504.10.2025 |70 o c.o. NO. | 0os 0o~ No-
20 44)
29
WP (C) - COURT giger WRIT (Seat
87 (81950/202504.10.2025 ) L 0", 0 [BK SAHOO c.o. NO.  |Jooe_10- |lmmanch_4 NOT
20 17)
01
Order WRIT
WP (C) - COURT |Dtd. BraNcH | !5€aF
88 [81951/202504.10.2025 |j0 0" o |BK SAHOO c.o. ¥o. 9 |2025-10- |(pIvisTon TS;)
29 BENCH-1)
BLAPL- PRATIMA Entire ~ (Seat
89 (81872/2025/04.10.2025 | oS0, 0o GENERAL e . [BATL-1 Nood)
PRAMOD .
CRLREV- Entire CRIMINAL |(Seat
90 181876/2025(04.10.2025 RANJAN GENERAL .
934/2018 |l Brief REVISTON |No-5)
PRAMOD .
CRLMC- Entire CRIMINAL |(Seat
91 181878/2025|04.10.2025 RANJAN GENERAL .
2272/2021 BEHERA Brief MISC No-6)
PRAMOD .
92 181879/2025(04.10.2025 |CRLMC- RANJAN GENERAL Entire  ICRIMINAL |(Seat
2845/2021 Document |MISC No-4)
BEHERA
Order
(Seat
WP (C) - Dtd. WRIT ©
93 |81884/2025|04.10.2025 |70 i . [MANAS PATI |GENERAL 5095-10- |BRANCH-7 Sg)
01
Order (Seat
WP (C) - WRIT ©
94 (81889/2025|04.10.2025 |70 o . [MANAS PATI |GENERAL Sggé—lo— R ANCH-4 T?)




01

Order WRIT (Seat
WP (C) - Dtd. BRANCH
95 181893/2025/04.10.2025 28287/2025 MANAS PATI GENERAL 2025-10- | (DIVISION Ti3)
01 BENCH-2)
Order
(Seat
WP (C) - Dtd. WRIT -
96 81897/2025/04.10.2025 28288/2025 MANAS PATI GENERAL 2025-10- |BRANCH-6 gg)
01
WP (C) - giger (Seat
97 181904/2025/04.10.2025 98289/2025 MANAS PATI GENERAL 2025-10- No-
35)
01
Order
(Seat
WP (C) - Dtd. WRIT -
98 /81908/2025/04.10.2025 28201/2025 MANAS PATI GENERAL 2025-10- |BRANCH-4 $$)
01
WP (C) - gijgement (Seat
99 81911/2025/04.10.2025 92476/2025 RAGHUBIR SEN |GENERAL 2025-09— No-
17)
03
Petition
MATA- . FIRST (Seat
100 /81913/2025(04.10.2025 256/2022 MAHADEV SAHU |GENERAL With APPEAL No-2)
Annexures
Order
CMAPL- JAGANNATH Dtd. (Seat
101 181914/2025/04.10.2025 |00 SENAPATT GENERAL 2019-09- No—2)
08
Order
WP (C) - MANOJ KUMAR Dtd. WRIT (Seat
102 81926/2025/04.10.2025 |5/ o0 0055 [nana GENERAL 2025-02— |BRANCH-6 22;
13
Order
(Seat
ABLAPL- ASUTOSH Dtd.
103 [81931/202504.10.2025 |00 00 o oot parHy GENERAL 2025-09- gg;
29
Order
(Seat
WP (C) - JAGANNATH Dtd. -
104 181933/2025|04.10.2025  [oo0e"0 015 |spnapamT GENERAL 2015-12- No
25)
15
Order
WP (C) - MANOJ KUMAR Dtd. (Seat
105 181936/2025/04.10.2025 |, oot 0004 lnana GENERAL 2025-01- No-
25)
21
BLAPL- giger (Seat
106 |81855/2025(04.10.2025 9948 /2025 BN MOHAPATRA |GENERAL 2025-09- No-
25)
25
Order
WP (C) - Dtd. WRIT (Seat
107 |81915/202504.10.2025 24014/2025 ANIL SAHOO  |GENERAL 2025-09- |BRANCH-1 |No-3)
04
Order
ABLAPL- PARTHA (Seat
108 (81949/20251(04.10.2025 11339/2025 |SARATHT DAS GENERAL 2835_12_ BAIL-2 No-9)




02




